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CP No. 109/ND/2014

Sri Ankit Kumar Singh, PCS on behalf of the respondent. He further
informed that appeal/ matter is still pending before the Hon’ble

Allahabad High and likely to be listed for haring only in the year

2018.

In view of this, the matter is further adjourned on 22
December, 2017.
Date: 06/11/2017 H.P. Chaturvedi, Mémber(Judieial)
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